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BEFORE THE HON'BLE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI

M.A. NO. 44/2024
IN
0.A. NO. 170/2021

IN THE MATTER OF:

NURUL SAHAR LARI APPLICANT
VERSUS

STATE OF UTTAR PRADESH & RESPONDENTS

ORS.

REPLY / STATUS REPORT ON BEHALF OF NAGAR PANCHAYAT

LAR, DISTRICT DEORIA, UTTAR PRADESH.
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1. That the present Reply / Status Report is being filed in compliance
with the order dated 04.12.2025 passed by this Hon'bie Tribunal in

M.A. No. 44/2024 in O.A. No. 170/2021, whereby this Hon'ble

# el e o

Tribunal was pleased to issue specific directions, inter alia,
requiring the answering respondent to ensure construction of a
chlorination tank for proper treatment and disposal of faecal
sludge and to ensure that the water stored in the oxidation and

stabilization pond is subjected to chlorination prior to its utilization.
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2. :
That the answer INg respondent submits that the directions issued

by this Hon’ble Tribunal are being complied with in a bona fide and

SRRt (o |
fime-bound manner, and ali necessary arimmictratn/p’ technical

s Vel by
and procedural steps have been undertaken to ensure full and
effective compliance in accordance with applicable environmental

norms and statutory requirements.

- That in compliance with the aforesaid order dated 04.12.2025, the

answering respondent has prenared a detailed Action Plan in the
form of a Detailed Project Report (DPR) for the construction and
operationalization of the chlorination tank, which is essential to

ensure proper treatment of faecal sludge and to prevent

environmental contamination. The said DPR has been prepared in

accor rdance with an nlirahle technical standards  environmental

o ll\-ﬂ\.‘l—ll\- [ R ] A4 INALAL NSy

safeguards, and operational requirements to ensure that the
treated water meets the prescribed environmental norms prior to
its reuse or disposal. A copy of the Detailed Project Reportfor
the construction and operationalization of the chlorination
tank is annexed herewith and mar rked asAnnexure-1,

R EE T A

That the answering respondent further submits that the said

nroiect has also been placed before the duly constituted District

tevel Committee responsible  for  granting approval {0
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developmental works and projects undertaken by urban local
bodies. The said Committee, under the chairmanship of the District
Magistrate, Deotia, convened its meeting on 30.12.2025 and duly

considered the proposal relating to construction of the chlorination

tank.

That after due deliberation and consideration of the technical,

environmental, and administrative aspects, the Committee granted
approval to the said project
respondent to proceed further with the implementation of the
chlorination tank project in accordance with law. A copy of the
minutes of the meeting dated 30.12.2025 evidencing such
approval is annexed herewith and marked asAnnexure-2.
That it is respectfully submitted that upon completion and
commissioning of the chlorination tank, the water presently stored
in the oxidation and stabilization pond shall be subjected to proper
chlorination treatment so as to ensure that it meets the prescribed
environmental and public health standards.

That it is further siibmitted that after such
the treated water shall be utilized for irrigation purposes in

agricultural lands adjoining the said facility, and necessary

agreements shall be executed with the concerned farmers to
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. That the answering respondent respectfully submits that the pre-

- That it is further respectfully submitted that at present, the Special

900 :

ensure re o : ‘
egulated and environmentally compliant reuse of treated
water. This wi " i
his will ensure environmentally sustainable utilization of
treate t ; isch
ted water ang prevent discharge of untreated or inadequately

treated wastewater into the environment,

tender formalities necessary for execution of the said project have

already been completed in accordance with applicable rules,

Tribunal and relevant statutory authorities.

Intensive Revision of Electoral Rolls-2026 is underway pursuant to

directions issued by the Election Commission of India, and the

n with the

n
=)
(&}
3
(D
e
o r
(o]
=)
-
(D
5
(]
O
'D

Model Code of Conduct has
said electoral process.

That the undersigned officer has been designated and is presently
discharging duties as Assistant Electoral Registration Officer in
connection with the said Special Intensive Revision of Electoral

rv and mandatory exercise | nder the
WAl A L) lv' § Wl W2 i W Sl e A

Rolis-2026, which is a statutory
supervision of the Election Commission of India.

That due to the imposition of the Model Code of Conduct and the

statutory obligations arising therefrom, certain procedural activities
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relating to .
= ™7 15Suance and finalization of tender processes have been

temporarily deferred in order to ensure strict compliance with
election-related regulatory  requirements  and administrative
protocols.

That it is respectfully submitted that the answering respondent has
already completed all preparatory steps, including preparation of
DPR and obtaining requisite administrative approvals, and is fully
prepared to proceed with the tender process and execution of the

project immediately upon completion of the ongoing electoral

revision exercise and cessation of the Model Code of Conduct

restrictions.,

That the answering respondent submits that there has been no

o w4 8 S S, Sy

answering respondent, and the answering respondent remains

fully committed to ensuring expeditious and complete compliance

with the directions issued by this Hon'ble Tribunal.
ubmitted that the answering respondent
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€nvironmental standards, as well as the directions issued by this
Hon'ble Tribunal and the Uttar Pradesh Pollution Control Board.

That the answering respondent further undertakes to ensure that
the faecal sludge and wastewater generated within its jurisdiction
shall be treated strictly in  accordance with applicable

€nvironmental norms and statutory requirements so as to prevent

environmental degradation and ensure protection of public health.

. That SRE  pae N &iRFIFE TRAE &
tNal the answering respondent respectfully submits that the

present Status Report demonstrates the bona fide and continuous
efforts being undertaken to comply with the directions issued by

this Hon’ble Tribunal, and it is therefore most respectfully prayed

that this Hon’ble Tribunal may be pleased to take the present

Status Report on record, @

Through

Executive Officer

Nagar Panchayatiar

District Deoria, Uttar Pradesh



¥

MR

e Sl sl i,

e

2T =9 | I'T™TATL
QLlE AR FT1AD

' A m-\ "-‘ 3 il o ¥ |
R U TAR F‘JPJ"\D;:JJH

=

BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL

PRINCIPAL BENCH, NEW DELHI

M.A. NO. 44/2024
IN
O.A. NO. 170/2021

IN THE MATTER OF:

NURUL SAHAR LARI APPLICANT

VERSUS
STATE OF UTTAR PRADESH &

ORS.

RESPONDENTS

AFFIDAVIT

I,Brajesh Kumar Gupta aged about-47years S/o Brinda Prasad Gupta. is
presently posted as Executive Officer Nagar Panchayatblar, District
Deoria, Uttar Pradesh

1. That 1 am posted as stated above and well conversant with the
" B facts of the present case and as such competent to swear this
WY ! * .,{‘iﬁafﬁdavﬁt before this Tribunal.
¢2;i_Tpat the accompanying Report has been drafted by our counsel
\ugon my instructions.
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(ents of the accompanying Report are true and
: he knowledge has been derived from official records
and nothin

S Material has been concealed therefrom.
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DEPONENT
VERIFICATION
Verified on solemn affirmation at ........ , on this ...... day of Feburaray 2026

that the contents of the foregoing affidavit are true and correct to the best of
my knowledge and no part of it is false and nothing material has been

concealed therefrom.
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ANNEXURE P/1
DETAILED PROJECT REPORT (DPR)
RCC WATER CHLORINATION TANK - CIVIL WORK

1. PROJECT OVERVIEW
Project Title: Construction of RCC Water Chlorination Tank (Underground).

Client: As per requirement.

Location: To be specified.

Capacity: 225KL

Tank Type: Underground RCC Water Retaining Structure
Overall Size: 40 ft x 20 ft x 10 ft.

Purpose: The proposed RCC water chlorination tank is intended for safe storage and
chlorination of water before distribution, ensuring compliance with public health and
water quality standards.

2. DESIGN CRITERIA & TECHNICAL SPECIFICATIONS

* Design Code: IS 456:2000 & IS 3370 (Water Retaining Structures)
e Concrete Grade: M25

» Reinforcement Steel: Fe-500

 Roof Slab Thickness: 100 mm (4 inch RCC slab)

e Type of Structure: Fully underground, watertight RCC tank

» Exposure Condition: Moderate

e Water Tightness: As per IS 3370 provisions.

3. LAYOUT OF PROJECT

RCC WATER CHLORINATION TANK CAPACITY-225KL
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RCC WATER CHLORINATION TANK CAPACITY-225KL
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3. SCOPE OF WORK

The scope of civil work includes the following:

1. Site clearing, setting out, excavation and dewatering.
2. PCC (1:4:8) below base slab.

3. RCC base slab construction.

4. RCC side walls construction.

5. RCCroofslab (4 inch thick).

6. Reinforcement steel supply, cutting, bending & fixing.
7. Centering & shuttering for all RCC works.

8. Internal waterproof cement plaster.

9. External waterproof protective coating.

10. Manholes, pipe sleeves, inserts and all miscellaneous civil works.

1

1. Backfilling around tank and site restoration.
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4. CONSTRUCTION METHODOLOGY

Step 1: Survey, layout marking and excavation as per drawing.

Step 2: Dewatering (if required) and PCC laying below base slab.

Step 3: Fixing of reinforcement and casting of RCC base slab.

Step 4: RCC side wall shuttering, reinforcement and concreting.

Step 5: Casting of RCC roof slab (4 inch thickness).

Step 6: Curing of RCC structures (minimum 14 days).

Step 7: Waterproof plastering internally and protective coating externally.
Step 8: Installation of manholes, sleeves and inserts.

Step 9: Backfilling and site leveling.

5. QUALITY ASSURANCE & CONTROL

» Cement, aggregates and steel to be tested as per IS standards ¢ Concrete mix design
approval prior to execution ¢ Cube testing for concrete strength ¢ Proper vibration during
concreting « Mandatory curing period « Water tightness testing of tank before handover

6. SAFETY MEASURES

« PPE for all workers (helmet, shoes, gloves) ¢ Safe excavation practices with proper
slope/support ¢ Barricading of excavation area ¢ Electrical safety during construction
Safe lifting and handling of materials

7. PROJECT DURATION

Total Construction Period: 90 Days (Approx.)
v’ Excavation & PCC: 15 Days

v" RCC Works: 45 Days

v' Waterproofing & Finishing: 20 Days

v’ Testing & Handover: 10 Days
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8. COST ESTIMATE (SUMMARY)

S. No. Description Amount ()
1 Earthwork Excavation & Backfilling 2,40,000

2 PCC (1:4:8) 2,10,000

3 RCC Base Slab (M25) 6,90,000

4 RCC Side Walls (M25) 13,20,000
5 RCC Roof Slab (4 Inch) 4,60,000

6 Reinforcement Steel (Fe-500) 11,80,000
7 Centering & Shuttering 5,40,000

8 Waterproof Plaster & Coating 1,40,000

9 Manbholes, Inserts & Misc. 1,25,000

Total Civil Work Cost: ¥47,55,000 (X47.55 Lakh)

9. EXCLUSIONS

» GST (extra as applicable) « Mechanical, piping and chlorination equipment ¢ Electrical
works ¢ External pipeline connection

10. CONCLUSION

The proposed RCC Water Chlorination Tank of 225 KL capacity is structurally safe,
economical, and designed as per relevant IS codes. The project cost of 47.55 lakh is
reasonable considering quality materials, waterproofing provisions, and durability
requirements. Upon approval, the project can be executed within the stipulated time frame
with assured performance and long service life.

Prepared By: M/s GLOBAL ENVIRO CARE
Date: 05/01/2026

Mr. ABHISHEK GIRI

+91-6306596860
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DETAILED PROJECT REPORT (DPR)
RCC WATER CHLORINATION TANK - CIVIL WORK
1. PROJECT OVERVIEW

Project Title: Construction of RCC Water Chlorination Tank (Underground).
Client: As per requirement.

Location: To be specified.

Capacity: 225KL

Tank Type: Underground RCC Water Retaining Structure

Overall Size: 40 ft x 20 ft x 10 ft.

Purpose: The proposed RCC water chlorination tank is intended for safe storage and
chlorination of water before distribution, ensuring compliance with public health and
water quality standards.

2. DESIGN CRITERIA & TECHNICAL SPECIFICATIONS
* Design Code: IS 456:2000 & IS 3370 (Water Retaining Structures)

e Concrete Grade: M25

» Reinforcement Steel: Fe-500

 Roof Slab Thickness: 100 mm (4 inch RCC slab)

» Type of Structure: Fully underground, watertight RCC tank
» Exposure Condition: Moderate

e Water Tightness: As per IS 3370 provisions.

3. SCOPE OF WORK

The scope of civil work includes the following:
1. Site clearing, setting out, excavation and dewatering.
2. PCC(1:4:8) below base slab.
3. RCC base slab construction.
4. RCC side walls construction.

5. RCCroofslab (4 inch thick).
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6. Reinforcement steel supply, cutting, bending & fixing.

7. Centering & shuttering for all RCC works.

8. Internal waterproof cement plaster.

9. External waterproof protective coating.

10. Manholes, pipe sleeves, inserts and all miscellaneous civil works.

11. Backfilling around tank and site restoration.

4. CONSTRUCTION METHODOLOGY

Step 1: Survey, layout marking and excavation as per drawing.

Step 2: Dewatering (if required) and PCC laying below base slab.

Step 3: Fixing of reinforcement and casting of RCC base slab.

Step 4: RCC side wall shuttering, reinforcement and concreting.

Step 5: Casting of RCC roof slab (4 inch thickness).

Step 6: Curing of RCC structures (minimum 14 days).

Step 7: Waterproof plastering internally and protective coating externally.
Step 8: Installation of manholes, sleeves and inserts.

Step 9: Backfilling and site leveling.

5. QUALITY ASSURANCE & CONTROL

» Cement, aggregates and steel to be tested as per IS standards ¢ Concrete mix design
approval prior to execution e Cube testing for concrete strength ¢ Proper vibration during
concreting « Mandatory curing period e Water tightness testing of tank before handover

6. SAFETY MEASURES

« PPE for all workers (helmet, shoes, gloves) ¢ Safe excavation practices with proper
slope/support ¢ Barricading of excavation area ¢ Electrical safety during construction
Safe lifting and handling of materials

7. PROJECT DURATION

Total Construction Period: 90 days (Approx.)
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» Excavation & PCC: 15 days « RCC Works: 45 days « Waterproofing & Finishing: 20 days e
Testing & Handover: 10 days

8. COST ESTIMATE (SUMMARY)

S. No. Description Amount ()
1 Earthwork Excavation & Backfilling 2,40,000

2 PCC (1:4:8) 2,10,000

3 RCC Base Slab (M25) 6,90,000

4 RCC Side Walls (M25) 13,20,000
5 RCC Roof Slab (4 Inch) 4,60,000

6 Reinforcement Steel (Fe-500) 11,80,000
7 Centering & Shuttering 5,40,000

8 Waterproof Plaster & Coating 1,40,000

9 Manbholes, Inserts & Misc. 1,25,000

Total Civil Work Cost: 347,55,000 (X47.55 Lakh)

9. EXCLUSIONS

 GST (extra as applicable) « Mechanical, piping and chlorination equipment ¢ Electrical
works e External pipeline connection

10. CONCLUSION

The proposed RCC Water Chlorination Tank of 225 KL capacity is structurally safe,
economical, and designed as per relevant IS codes. The project cost of 47.55 lakh is
reasonable considering quality materials, waterproofing provisions, and durability
requirements. Upon approval, the project can be executed within the stipulated time frame
with assured performance and long service life.

Prepared By: M/s GLOBAL ENVIRO CARE
Date: 24/12/2025
Mr. ABHISHEK GIRI

+91-6306596860




912

RCC WATER CHLORINATION TANK CAPACITY-225KL

SIZE
LENGTH: 40 FEET
WIGTH: 20 FEET
DEPTH: 10 FEET

RCC WATER CHLORINATION TANK - CIVIL WORK ESTIMATE (REVISED)

Tank Details

Capacity: 225 KL

Size: 40 ft x 20 ft x 10 ft

Type: Underground RCC Water Retaining Structure
Concrete: M25

Steel: Fe-500

Roof Slab Thickness: 4 Inch (100 mm RCC Slab)

SCOPE OF WORK

Excavation, dewatering & backfilling

PCC below base slab

RCC base slab, side walls & 4-inch RCC roof slab
Reinforcement steel supply & fixing

Centering & shuttering

Internal waterproof plaster & external waterproof coating

Manbholes, sleeves & all miscellaneous civil items

16
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COST BREAKUP
S. No. Description Amount (X)
1 Earthwork Excavation & Backfilling 2,40,000
2 PCC (1:4:8) 2,10,000
3 RCC Base Slab (M25) 6,90,000
4 RCC Side Walls (M25) 13,20,000
5 RCC Roof Slab - 4 Inch Thick 4,60,000
6 Reinforcement Steel (Fe-500) 11,80,000
7 Centering & Shuttering 5,40,000
8 Waterproof Plaster & Coating 1,40,000
9 Manbholes, Inserts & Misc. 1,25,000
TOTAL CIVIL WORK COST %47,55,000
IMPORTANT NOTES

e Amount is Lump Sum: ¥47.55 Lakh.

¢ Roofslab thickness reduced to 4 inch, structurally designed as per IS 456 & IS 3370.

e Excluding GST (Can be added if required).

¢ Rates based on standard site conditions.

17
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